719122, 2:25 PM

Seventeenth Loksabha

an>

Title: Regarding taking up item Nos. 7, 8 and 9 together regarding

President's Rule and Reservation in Jammu and Kashmir.

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): Sir, I appeal to the House through you that Item nos. 7, 8 and 9
may be taken together and at the end, we may consider passing them

separately.
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SHRI MANISH TEWARI (ANANDPUR SAHIB): Mr. Speaker, Sir,

item nos. 8 and 9 are in separate brackets. No. 8 deals with the extension
of President’s Rule in Jammu and Kashmir and item no. 9 deals with the
reservation in Jammu and Kashmir...(/nterruptions). These are two
separate 1ssues. They should not be taken up together. Let the item
relating to President’s Rule be taken up first and then the Bill should be
taken up subsequently.
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SHRI MANISH TEWARI : Speaker, Sir, the question 1s not of debate.
...(Interruptions) The question is of procedure and process.
(Interruptions) The extension of President’s Rule is one category and

reservation issue is another category altogether. ...(Interruptions)
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